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Jir," peclaration of Assets and Liabilities

vear. 20972942
1,?'&3@%%% son/daughter/wife m-;mm:.-.mﬁmhml.&fagak

sgm......ﬂ.f}..,, .......... we yeANS, belonging to ... TNTE, AT,

AL

service and presently working 2s ,...iol.¥és

give herein below the details of the assets {tmmovable;‘mvah!e,-bank balance, etc.) of

myself, my spouse and dependants*:

A.  Datalls of movabla assets : ‘
(Assets In joint name indicating the extent of joint ownershlp will also have to be.
given) ' .
S ~5ai | Bpeuse | Dependant-i | Dependantd | Dependantd |
{1y | Cash 9, oooooHY N % N :
1A[e - pegmGUaasy 2

(il | Deposits in

o A '
n L] 13

Noasanng | DAL | ALl NI NiC
Financial
Companies
(i) [Bonds, o ' ; S
Beowmeae NI NILTT NIL INTL

companies-

() | Other financial

wamutons | NIL | NOL | NI NP
Savings, LIC
Policies, etc

V) | Motor Vehicies

(detalls of N“L, [‘i“, INTL ) Nl'!La

make, etc.)

(vi) | Jewellery (give o] '
gemisar | ML | 1000 \
< opete Bl NI

(Vi) | Gifier assets, o™ DI | L )
such as values / L

et Go, Mee | N~
interests
Note: Valug of Bonds / shares / Debentures as per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed
companles should be glven.

* Dependant here means a person substantially dependent on the income of the
employee.




Er

[Note: Properties in joint ownership indicating the extent of joint ownership wil
_also have to be Indicated]

Description

Agricultural Land

- Location(s)

~ Survey number(s)
- Extent {Total
measurement)

'-Curg_gnt markgg value

3

Self
1

I

Name(S) Name_

Spouse | Dependant-1

Dependant-2 | Dependant-3 |
_Name Etc. Name

)

:uorr-ﬁgrbculwral Land

- Locatlon(s)
- Burvey number(s)
- Extent (Total
measurement)
-Current market value

[}

Buildings (Commercial

and residential)

Location(s)

- Survey fdoor
number{s)

- Extent (Total
measurement)

- Current miarket
value

()

Houses / Apartments,
ebs.
= Lacation(s)
- Survey /door
number(s)

= Extent (fo:al
measurement}
= Current market
value

L

'Others fsuch as

interest In property)

(2)

1 gh.re herein below the details of my fiabilitles / overdues to public financial
institutions and gwemment dues:-
[Note Piease glve separate detalls. for each item)

No,

M’cﬁpﬂnn

Nmoladduucl’!-lnk!'

I'lnmdll Institutions(s) /
ent l.'l :

Amount IIMMIII' Bs
ON caisasrraisasissnn o

(a)

{1} Loans from Banks

institutions

(ily Loans from om financial

Nu/

N

(iil) Government Dues:
{a) dues to departments
dealing with govemment

accommudatunn

NiL

N

(b) dues to departments
dealing with supply of
water

Nt

N“L’)

{c) dues to departments
dealing with supply of
electricity

N

NI L




(d) dues to departments
dealing with telephones

(e) dues to departments
dealing with government
transport (including
-alrcraft and helicopters

{F) Other dues, If any

{b) (1) Income Tax including
surcharge [Also indicate )
the assessment year upto H\A P3122) )
which Income Tax Return
flled. Give also Permanent
| Account Number (PAN)]
(1) Wealth Tax [Also
Indicate the assessment
year upto which Weaith
Tax return filed.]

| business]

(lli} Sales Tax [Only in
case of proprietary

"(iv) Property Tax__

GPF/GRRAPRAN W0,

Gender

Date of Birth

Class/Group
Cadre

Home District

- (595

- [ ] e

¥ 021.2».‘5 |l | commm

© [ wae

T =
(Full Name ¢.g. B.A.S.-Bihar Administrative Service;
8.5.5.- Blhar Secretariat Service etc.)

= | PATANK &

I hereby deciare that the above dmﬂ- au true to the best of mv
knowledge and belief.

Place*

Date..ﬂ '?: 2*3:? g

Signatureﬂ '2”1,{7 C?j. Ciassatanrin

Name of Empioyee: hOA.. Q—MMGM LmPCﬂLM -

Deslgnnblon -

prAs SRR LA ' "n

Note: Please sign each page of the declaration. Asset deciaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.

Department:. mkw L uﬁww Pcdlew




